45

w3 fF Wioe-amge Wy ey
&1 &1, fa@ o 7 wigfa 2 4 @,
£ aF quT AU 7

saA WA (s Mo awd) -
TET TG A AT TLF AT
§ mifire § wafs o wrr wsT qom
g | AT ®X WIS F @ w18
e edtd qERn &g @
fear mr & '

Hoganakkal and Bilugunda Hydro-
Electric Projects in Tamil Nadu

*767. SHRI P. V. PERIASAMY:
Willthe Mini.ter: f ENERGY be pleased
10 state:

{a) whether Government prop se to
start H ganakkal and Bilugunda Hydro-
Elcctric Pr jects t¢ mect the deficit in
Tamil Nadu p:<wer supply; and

(b) if so, when?

THE MINISTER OF ENERGY
(SHRI P. RAMACHNDRAN) (a)
and (b). A revised preject rep rt «.n the
H nganakkal Hydrc-electric Pr ject was
received from the Tamil Nadu Elec-
tricity B ‘ard in 1964. Since inter-State
1ssucs as between Tami! Nadu and
Karnateka pertaining to w: ter ¢vailabi-
Jity, sharing «f benefits and ¢ st etc.
were involved and these had nct been
satisfact rilv resolved, the technical exa-
minati n « f the project ¢ uld nct be
procceded with. No  scheme  repert
in regard to the Bilugunda Hydro-clecttic
Pr ject has been reccived in the Central
Electricity Authority,

The vari us hydro and thermal pro-
jects which are presently under exccu-
tion in the Southern Regi n will, ¢n
completion, augmentsignificent'y the avail-
ability ' f pwer in the Regi n includine
Tamil Nadu.

Kalinadi Hydro-Electric Project

*768. SHRI K. MALLANNA: Wil
the Mini ter ¢f ENERGY be plecased
to state:

(a) the scheduled time v completion
of the Kaiiadi Hydro-Electiic Pr ject;

(b) wh:ther  financial assictznce is
b:ing sought from Kuwait f r ¢ ‘mple-
ti')n >f th: pr ject; and
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(c) financial assistance of Central Go-
vernment have made f-r completicn cf
the project as per tchedule?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) (a)
The Kalinadi Hydrc-clectric  Pre ject
envitages installiticn ¢f 910 MW
(6x135+2x50MW) ¢ f gencrating capacity.

Taking into account the present pre gri:s -

¢fthe work, the first Unit of 135 MW
18 likely to be commissi red by Octe-
ber, 1978 and the seccnd Unit by March
1979.

(b) and (c) A lcan 2grecment wrs cn-
tered intc with the Kuwait Fund for
Arab Ec¢' nemic Develcpment fcr a I an
cquivalent to R:.. 45 crrres fir the
Prcject.

The Prcject is being executed ¢+ port
of the State Plan and cncutl:y ¢ fRe. 41
crores has been eermerked for this Pre -
ject in the Annual Plen fcr 1977-78.

Investigation into Alleged Assault
on Shri Sanjay Gandhi

*769. SHRI HARI VISHNU KA-
MATH: Will the Mirister «f HOME
AFFAIRS be pleated t¢ refer tw the
reply given to Unt:rred Questicr N .
522 «n the 1sth June. 1977 reg:idirg
investiraicn into :lleged ::sault ¢n Shit
Sanjay G:ndhi and state:

(3) whether the invettigaticn irte the
alleged arsault c¢n Shri  Sanj:y Gendhi
¢n March 14, 1977 hes been ce mpleted:
and

(b) if so, the upshet thereof ?

THE MINISTER OF HOME
AFFAIRS (SHRI CHARAN SINGH)
(a) Ne. Sir.

(b) Diesnctarite.

Crmmittee Recommen-
dations

Kothari

«770. SHRI T. BALAKRISHNIAH:
Will the Miriter « f HOME AFFAIRS
be pleased to stite:

(a) whether Gavernment  have
reccived the scheme ¢t the Kctheri
Cemmittee in reg: rd tc recrvilment to
1.A.S. snd cther Cl:«s 1 Cential Ser-
vices; and

(b) what are its reccmmendstions ?
THE MINISTER OF HOME

AFFAIRS (SHRI CHARAN SINGH)
(a) Yes, Sir.
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